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Title: The Minister of State in the Ministry of Parliamentary Affairs laid a statement regarding Government Business for the week commencing the 15t
December, 2014 and submission made by Members.

HON. SPEAKER: Item No.8. Statement by Minister of State in the Ministry of Parliamentary Affairs, Shri Rajiv Pratap Rudy.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, with your permission I beg to lay on the Table the Government Business during

the week commencing Monday, the 15t December 2014 will consist of:
1. Consideration of any item of Government Business carried over from today's Order paper.
2. Introduction, consideration and passing of the Textiles Undertakings (Nationalisation) Laws (Amendment and Validation) Bill, 2014.
3. Consideration and passing of the Merchant Shipping (Amendment) Bill, 2013, after it is passed by Rajya Sabha.
4. Consideration and passing of the Merchant Shipping (Second Amendment) Bill, 2013, after it is passed by Rajya Sabha.
5. Discussion and Voting on Supplementary Demands for Grants (General) for 2014-15.
6. Introduction, consideration and passing of the related Appropriation Bill.

7. Introduction, consideration and passing of the Coal Mines (Special Provisions) Bill, 2014 — to replace an Ordinance.
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HON. SPEAKER: Shri Shailesh Kumar alias Bulo Mondal. - Not present.
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Respected Madam, kindly include following issues for discussion in the List of Business for the next week.

1. The issue of wilful defaulters on the increase of NPAs and wilful defaults on the background of RBI Governor's statement that strong will
and strong action must be taken against the NPAs and wilful defaulters as such money which is written off could have been used for the

welfare of the society.

2. The issue of garbage/waste disposal system in urban cities on the background of Swachh Bharat Abhiyan announced by hon. Prime
Minister.

3. The issue of involvement of public, people's representatives to make hon. Prime Minister's Swachh Bharat Abhiyan a success.

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): Hon. Madam, the following items may be included in the list of business of the coming week:

1. Persistent Chinese incursions in the Indian Territory and the resultant terror created among the peace loving citizens of border region in
Ladakh and Arunachal Pradesh.

2. A misperception prevailing in respect of genetically modified crops and the need for immediate debate to address the serious concerns of
the public at large.

A r TRF PAwg (FAodrE): Aedr, dfaus (vh dt 3R dieg @Rite) RdT, 2010 39T Todrg & == & Qv ar s 3R 33 397 aodg F
FIShH 7 A foar ST

SHRI MULLAPPALLY RAMCHANDRAN (VADAKARA): Madam Speaker, I request you to include the below mentioned subjects in the agenda for next
week's business of Lok Sabha:

1. Drastic reduction in allocation of fund for MGNREGS.
2. Rising air pollution in cities and metros across the country.

PROF. SAUGATA RQOY (DUM DUM): Madam Speaker, I want to raise the following items to be included in the list of business for the coming week:
1. Proposed slashing of the allocation in the social sectors in the revised allocation for rural development, education and health.

2. Draconian attack on the MGNREGA Scheme which is a demand driven scheme for the rural poor. This will deprive them of their minimum
earning.
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